RAJYA SABHA [21 December, 2005]

According to certain newspaper reports, in Delhi and surrounding areas, many so-
called placement agencies are bringing girls from Orissa, Jharkhand and Chhattisgarh in
the name of providing employment. In the beginning, these innocent girls are engaged
as domestic servants for a paltry payment of a few hundred rupees. In due course, they
are sexually exploited. An NGO has discovered such rackets in NOIDA and the NCR
Which has been extensively reported during last November in national newspapers.

This nefarious activity of the so-called placement agencies must stop. The innocent,
poor, helpless tribal gils must be rescued. It is high time the Government holds an
immediate enquiry into this affair and punish the guilty. The girls also should be
rehabilitated with dignity.

3Tt SEARTIOT Y17 (ISIAT) : SUHHTEE He IS, H 37U AIH] §HH TG Bl g

Demand for enactment and implementation of Uniform
Civil Code in the Country
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Demand to roll back the increase in medical charges in AIIMS,
New Delhi
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